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BEFORE THE NATIONAL COMPANY LAW TRIBUNA]:
MUMBAI BENCH AT MUMBAI

COMPANY SCHEME PETITTON NO. 798 OF 2OT7
CONNECTED WITH

COMPANY SCHEME APPLICATION NO. 525 OF 2017

In thc loattcr of thc Companies Act, 2Ol3;
AND

In thc matter of Sccuons 230 to 232 and all other
applicable provfuiona of the Companics Act, 2013;

AND
ln thc matter of the Schemc of AmalSamation
of
Relianc! Acrospacc Tcchlrologi6 Lirnitcd

AND
Reliance Commcrcisl l,and & lnfrastlucture
Limitcd

AND
Reliancc Global Commcrcial Limited

AND
Reliance Pelroinvcstmcnb Limited

AND
Reliance Supply Soluuons kivatc Limitcd

AND
Retiancc lYading Limited

AND
Reliancc Universal ComEercial LiEited
(collectively, the'Transferor Companics')

WITH
Reliancc Industrial Iuvestmcnb and Holdings
Limited
(the "Iransfcrrc compen/)

Relisncc Universal Commercial Limited
...Petitioner Company

ORDER

Dated this 24l\ day of August 20l7

M/s. Junnarka, & As3ociate3,
Advocates for the Petitioncr coapeny!

3l 1/ 312, Eabassy Centrc,
Nariman Point, Mumbsi - 40o 02I

E-Erail ID : maiLaiunnarkarassociates. com
Tel Nos. :022-22a51404 / 05
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